
2 6 FEB 2026 

Adv. 
P.M.Kale 

Regd.No.16323 
Ares-Malshiras 

Exp.Date 
26-1-2$20 GoVT. 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH. PUNE 

ORIGINAL APPLICATION NO.198/2023(WZ) 

Narayan Shivaji Gund 

Versus 

MPCB & Ors 

Applicant 

.Respondents 

Affidavit on behalf of the Maharashtra Pollution Control Board in 
Compliance of the Order dated 10/9/2025 passed bv this Hon'ble 

NGT. 

I. Nikhil Jalindar More. aged about 35 ycars, occupation 
Service, the Sub-Regional Oficer of the Maharashtra Pollution 
Control Board at Solapur having office 4 B. Bali Block, Civil Lines. 
Opp. Government Milk Scheme. Saat Rasta, Solapur 413 003. do 
hereby state on solemn affirmation as under: 

I am filing this Aftidavit in compliance of the Order dated 
10/9/2025 passed by this Hon'ble NGT. wherein. the Hon'ble 
NGT directed ICT shall submit its final report within 6 wecks 
positively. 
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Ady. 
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Rug.16323 
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ON 

Exp.Date 
26-1-23C 

2 I say and submit that ICT vide e-I11ail dated 25/2/2026 
forwarded a Short Report dated 25/2/2026 regarding (Phase 
TI, Durng-Season Inspcction)- Study of Environmental 
Damage and Adequacy of Pollution Control Equipment lor 
M/s.Jakraya Sugar Lid., Tal : Mohol, Dist: Solapur and 
informed that the tentative completion of report is expccted in 
30-45 days. A copy of the e-mail dtd.25/02/2026 alongwith 
the Short Report dated 25/2/2026 submitted by ICT is 
encloscd herewith and marked as an Annexure-1'. 

Solapur. 

Hence this Affidavit. 

Solemnly affirmed on this .6... day of fab..... 2026 at 

I know the affiant 
Abhisit SYndtal 

chantap 

ADVOCAT 

Page No 

9TAP 

Adv. 
PN.Kale 

Rogd. 1lo,16325 
Arou-als hiras 

Ezp.Date 
25.4-2970. GOVT OF 

Adv. 
P.M.Kalė 

Regd.ko.16323 
Arez Malshiras 

Exp.Date 
25-1-270, GOVt. 

TAR 

For and on behalf of Maharashtra. 
Pollution Control Board i.e. 
Respondent No. 1. 

(Nikhil More) 
Sub-Regional Officer. 

Solapur 

Solemnty affirmed before me py 
Shrl./Srít. I.5.. I Jaliudr Moje3S o-Sast 

Rasta Who is identified by Shri.!S. t. 
As hiitSundsl.uhiyg 

chandnpyr Whom i parsonally know bt-haudpyr 
Date:- 26| 2024 

Noted & Registere 
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